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Reserved 

CENTRAL 	'NISTRATIW TRIBUNAL ALLANABAD BENCH 

ALLAHABAD. 

Allahabad this the V14— 	day of OLI-ON:__ 1995 

Original AEI lication no. 1771 of 1992. 

Hontble Mr. 	T.L. Verma, Judicial Member 

Hontble mr. S. Dayal, Administrative Member. 
1.110.4.1.7111Y 

Karam sing s/o Sri Hilmat Hingh, R/o Village; Khaukli 

Patti, Bh ntar, Teh: Dedihot, District: Pithoragarh. 

Applicant. 

C/A Sri R. Dobhal. 

Versus 

1. Union of India. 

2. Super ntendant of post Office, Pithoragarh, 

Divis on, District: Pithoragarh. 

... Respondents. 

C/R Sri S.C. Tripathi. 

ORDER 

HbnIble Mr. S. payala_Merriper—A. 
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